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The House reassembled at two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

GOVERNMENT BILL

The Weapons of Mass Destruction and their Delivery Systems (Prohibition of
Unlawful Activities) Amendment Bill, 2022

MR. DEPUTY CHAIRMAN: The Weapons of Mass Destruction and their Delivery
Systems (Prohibition of Unlawful Activities) Amendment Bill, 2022. The Minister of
External Affairs, Shri S. Jaishankar, to move a motion for consideration of the
Weapons of Mass Destruction and their Delivery Systems (Prohibition of Unlawful
Activities) Amendment Bill, 2022.

THE MINISTER OF EXTERNAL AFFAIRS (SHRl O JAlSHANKAR): Sir, | move:
"That the Bill to amend the Weapons of Mass Destruction and their Delivery
Systems (Prohibition of Unlawful Activities) Act, 2005, as passed by Lok

Sabha, be taken into consideration.”

...(Interruptions)...

sft Sgwumf ;. A TewEU, 9E 9gd meayY O © iR use @ foes
Bl...(FEm)... S foes foura 8, # S &1 & AT E1...(Raem). . 379 | A
S &, fores vy & eramar B iR e # T8 & Fahdr ... (aaum)...
L?fﬁ.Tri...(E’IIT:[‘cTFI)... ‘Eﬁ.\_ri...(a:l?[‘c‘]'l:r)... There is one amendment by Shri John Brittas for
reference of the Weapons of Mass Destruction and their Delivery Systems (Prohibition

of Unlawful Aotivities) Amendment Bill, 2022, as passed by Lok Sabha, to a select
committee of the Rajya Sabha. ...(Interruptions)... Hon. Member may move the

Amendment at this stage without any speech. ...(/m‘erru,oﬂons).. Shri John Brittas,
are you moving the Amendment? ...(Interruptions)... It is not moved.
...(Interruptions ...

Now, the motion for consideration of the Bill is...(Interruptions )...open for
discussion. ...(Interruptions). ..

SHRI S. JAISHANKAR: Sir, India implements its international cbligations responsibly
and this is recognised by the international community. ...(/m‘erru,oz‘ions)..
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st SueuTaly « AT ST SF, oMY Uw fiNe SfaU wiet, AFH Uasid o
BHBI...(FGEF)... 3T T4 T 37O Hew X WY iR A= Teraid) Args o
T BT 3T &, S GAL.(FTUF)... TOT, S0 Wew TR ATYL.. (L), FHI
TR SR S WIgH OR WG, A1 Usid! A9 % He+] a8 &

THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir, | am
thankful to you. T3 Igd G2 g8 IR A gar & oo T e &1 e f&=m
WY, BH el U I8 BRI B I8 &, Ol o B...(FET). .

sft SuaumEle : T TSRIdT g, TR Y 9 S R e Ted 8, 9t
Y] AT & Fhell El...(FALT)... TS BT Gl foce o9 8, THS STl
ﬁmﬂsﬁ?ﬁwwaﬁaﬁﬁwﬁﬁémumaﬁ) TEl,
ST, (EHH)... 3R 39 a7 W o1 &1, I § g9 TAsit &l goiid
SIN...(AHT). . &, S |...(AFE).... A1 H3AT S, 31T &It |..(FTIEH). .

SHRI S. JAISHANKAR: Weapons of Mass Destruction and their Delivery Systems Act,
2005 prohibits unlawful activities in respect of biclogical, chemical and nuclear
weapons and their delivery systems. ...(/m‘erru,oz‘fons)...ln recent years, international
regulations relating to weapcons of mass destruction have been strengthened.
..(Interruptions )... In particular, the United Nations Security Council decisions and
Financial Action Task Force recommendations have mandated provisions against
financing in relation to weapons of mass destruction. ...(/m‘erru,oz‘fons)... Presently,
there are no specific provisions in the WMD Act, 2005 relating to prohibition or
prevention of financing of prohibited WMD activities. ...(/m‘erru,oﬂons)... Therefore,
there is a need to amend the WMD Act, 2005 to enact legal provisions relating 1o
financing of proliferation of weapons of mass destruction and their delivery systems.
..(Interruptions ...

In accordance with the obligations emanating from the targeted financial
sanctions decided by the U.N. Security Council and the recommendations of the
FATF, the proposed WMD Amendment Bill prohibits financing of prohibited activities
under the WMD Act or any relevant Act in relation to weapons of mass destruction.

..(/m‘erru,oﬁons)... It also proposes empowering the Central Government to freeze,
seize or attach funds or financial assets or economic resources for preventing such
financing or prohibit making available such funds or resources. ...(Interruptions)...

The Bill is in our national interest. It will strengthen cur credentials and global
image. ...(Interruptions ... | commend it for the consideration of the House. Thank
you, Sir. ...(Interruptions ...

The question was proposed.
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st SuRpTafey : w AeETer, I 959 AEayu 99 8, $UAT ST S Wiew W
TG, AT S7 2rfReiaE i, 1 Siferd | . ().

sft wifepfie Mite (TowTe): W7, # 39 a8 W S =edn 8, Wy gey sies #
B8 ...(HaHT)..

sft So=rTafy : I 9gd Aewgr {d £, 3199 ga &1 & are e w81 €, Fuan o1
U1 WISH TR WG| . (SIFET)., HYAT 39 391 WSH O WY . (FEH).. The
House stands adjourned to meet at 1100 hours on Wednesday, the oph July, 2022,

The House then adfourned at six minutes past two of the clock Hll
eleven of the clock on Wednesday. the 207 July, 2022.



